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APPEARANCE 

None appeared for the Appellant  

Shri Prakash Kumar Singh, Superintendent (AR) for the Respondent  

 

CORAM:        HON'BLE MEMBER (JUDICIAL), MR. RAMESH NAIR 

                     HON'BLE MEMBER (TECHNICAL), MR. C.L.MAHAR 

 

Final Order No.  A/    10370  /2023 

                                                                   DATE OF HEARING: 23.02.2023 

                                                                      DATE OF DECISION: 23.02.2023 

RAMESH NAIR  

 
The appellant has submitted a letter along with SVLDR 1 and SVLDR 4 

Certificate according to which the case has been settled under SVLDR 

Scheme, 2019. 

2. Accordingly, the appeal is dismissed as deemed withdrawn. 

 

 (Dictated & Pronounced in the open court) 

 

RAMESH NAIR 

MEMBER (JUDICIAL) 
 

 

 
C.L. MAHAR 

MEMBER (TECHNICAL) 
 

 

 

Geeta 

 


